
OFFICE OF THE CHIEF JUDICIAL MAGISTRATE: WEST DISTRICT: TIS l-IAZARI COURTS
DELHI

MODIVEICATION IN DUTY ROSTER OF ,_Il_.IDICIAL MAGISTRATE FIRST CLAS§_
EQB, Ti-ll".-I MONTH OP NOVEMBER -2Q2fl_ H

In view of the written request of Ms. Surabhi Sethi, Ld. JMI~'C(NI Act)-02, West, Delhi

(Duty Magistrate on 16-11-2024) 8: Ms. Komal Garg, Lcl. JMFC-03, West, Delhi (Duty

Magistrate on 25-11-2024) for exchange of their duties, the following modification in the Duty
Roster of Judicial Magistrate First Class, West District, Delhi, for the month of November-2024
(reference No. 1601-1654/CJM (West)/DR/2024 dated 29-10-2024) is being made:-

|Sr. Name of the Judicial Magistrate First Class Working days llioliday Room No.
INo '

ll Ms. Manisha B1130, JMFC (N1 ACT Digital Court-O3) 16-11-2024
| | R/0 3'“ Floor, G-30, G Block, East of Kailash, New Delhi

=11ooss

_.__L___.-._.-

109 (Exm.
Block)

E Ms.SuralJl1iSetl1i.JMFC (Nlhct-O2] l 21-11-2024 102
- R/o 112, Kiipal Apartments, 44 LP. Extension, Patparganj, (CBA-II)

. _Delhi-110092
2- 4— ~ *— _ 1: 7_ _ _ -~-— -_ 
l ()3 lMS. Komal Garg, JIVIFC-O3 , 23-11-2024 292
i ' R/o 2017, Second Floor, Gulabl Bagh, Delhi
| : Administrative Flats, Delhi

!o4 fi§is.A}1amii<a, mac tmahriscaiihitisy : was-11-2024 T549
| R/o Flat No. 106, 'I‘ype- IV, First Floor, KKD Judicial ,
; :Residential Complex, Shahdara, Delhi V 110032
I ‘Rest of the’ Yhndifiom shall remain uhhhanged in the Du§ Roste f Judicial Magistrate First

Class, West District, Delhi for the month of November-202 (reference No.1601-
1 654/CJM(West)/DR/2024 dated 29-10-2024). \\ /.\ II

1 (S H(SH\§\Gl,ll4’\fA)
Chief ilicial Magistrate

W t Dis ‘ct, Delhi
1\it>...l.Icl.€?.Z...—...l.3..§3...8.....cJ1\a(wes¢)/on/2024 Dated, Delhi the ..lTrl:-.::l.l.-.-Z02 Ll’
Copy forwarded for information and necessary action to:-
01- The Hon'ble Registrar General, High Court of Delhi, New Delhi

Through Ld. Principal District 8: Sessions Judge, (West),Delhi
O2.- The Ld.Principal District 8: Sessions Judge, (HQ), Delhi
03. The Ld. Principal District 8: Sessions Judge, (West), Delhi
O4. The Dd. Principal District & Sessions Judge all district Delhi/New Delhi

05. The Lcl. officer Incharge, Pool Car, 'l‘is Hazari Courts, Delhi
06. The Ld. CJM, all Dislrict, Delhi/New Delhi,
07. The Ld. ACJM & All Ld. Judicial Magisirate First Class West District, ’l‘is Hazari Courts,Delhi.
08. The Director of Prosecution, ’l‘is Hazari Courts, Delhi.
09. The Comniissioner of Police, Delhi
10. The I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis I-Iazari Courts, Delhi
12. The Supdt.Jail, New Delhi/Lock-Up Incharge, Tis I-iazari Courts, Delhi
13. The Admn. 0fficer(Judl), Hindi Department, R. No. 237, Tis Hazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. For Uploading on centralized web-site through LAYERS
16] The Video Conferencing, R. No. 211, Tis Hazari Courts, Delhi.
17. The Care Taking Branch (Hq] & West Tis Hazaii Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, 'l‘is Hazari Courts, Delhi. F
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
21 Office file

Clii 'Jud[i;ia’.l Magistrate
Vl est» istrict, Delhi

at-'


